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Delhi ReRt Control Act 

1113. Shri Shiv Chara. Gupta: Wili 
the Minister of Home Affairs be 
pleased to state: 

(a) the number of cases under the 
Delhi Rent Control Act pending in 
the Courts on the 31st March, 1962 
and 31st March, 1963; 

(b) the number out of these which 
are three years old; 

(c) whether any representation has 
been received from the ter:.ants regar-
ding difficulties being Experienced loy 
them on account of impact of the Rent 
Control Act; and 

(d) if so, whether G'lvernment pro-
pose to take any action ill the matter? 

The Minister of State ia the Millis-
try Of Home Affairs (Shri Hajar-
DaVis): 

(a) 3398 on 31st March 1962. 
4092 on 31st March 1963_ 

(b) Nil on 31st March 1962. 
151 on 31st March 1963. 

(c) and (d). Representation; are 
received from various parties from 
time to time and such action as 
necessary is taken, e.g. Section 3 'If 
the Delhi Rent Control Act, 1958 was 
amended recently. 

12.02 brs. 

CALLING ATTENTION TO MAT-
TERS OF URGENT PUBLIC 

IMPORTANCE 

(i) INTRUSION INTO TitIPUIIA BY 
PAKISTANI PLANES 

Shri Hem Barua (Gauhati): I call 
the attention of the Minister of De-
fence to the following matter of 
urgent public importance and I 
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request that he may make a state-
ment thereon: 

'The reported intrusion into 
Tripura by Pakistan AIr Force 
planes on the 22nd August, 1963.' 

The Minister of Defence (Shrl Y. 
B. Chavan): On 23rd August, 1963, 
Government received a wireless mes-
sage from the Tripura Administration 
that on 22nd August 1963, at 8.20 
hours, two jet air fighter planes of 
Pakistan flying about 500 feet high 
trespassed into Indian terriJIory at 
Kalam Choura in Sonamura Sub-
Division. At 8'25 hours ....... jot air 
.... hlpr pb_e ~ame from East Pakis-
tan and C81n., down to about 500 feet 
over Agartala airport terminal build-
ing and runway and returned imme-
diately to East Pakistan. (Shri Han 
Vishnu Kamath: So low). 

The Tripura Administration lodged 
a strong protest by express telegram 
with the East Pakistan Government 
on 22nd August 1963 against the 
violatiun3 of 1ndian air space, and 
requested that Governln.nt 1.0 ;n~'--"' 
all concerned not to indulge in any 
&uch provocative activities with a 
view to' maintaining friendly relations 
between the two CUunU·les. r-uU 
details of the violations were con-
tained in the protest. 

Government is awaiting a reply 
from the Government of Pakistan to 
the protest sent by the Tripura Admi-
nistration before it considers further 
action. 

8hri Hem Barua: In view of the 
fact that hostile activities by Pakis-
tan have been intensified of late 
uainst us, and on top of that it is 
:teP0rted that Chinese army men have 
visited East Pakistam on a fact-finding 
mission, may I know why it is that 
Government have not considered it 
necessary to take sterner measures by 
way of shooting down these planes 
that violate our air space? These air-
CTaft are said to have flown at a 
height of 500 feet only. Why is it 
that Government did not shoot them 
down particularly when we have the 

Public Importance 
example of Pakistan shooting our 
Canberra in 1959? Is it ·because Gov .. 
ernment do not con!ider it civilised 
behaviOur, to Use the words of our 
ex-Defence Minister? 

Shri Y. B. Chavan: May I say that 
I very well appreciate the sentiment 
at the han. Member, and iliat r share 
that sentiment But this Agartala 
airport is a civil airport, and there 
we do not have any fighter planes. 
Then again, We have also to take into 
consideration the fact that Agartala 
airport is just on the international 
boundary, just on the boundary with 
Pakistan. The planes just came, and 
certain ly flying at 500 feet was a 
provocative action, no doubt about it 
but it is a question at a few IIlinutes: 
They were located at two points 
which were about a few hundred 
yards on our side Of the border, So, 
i! was rather difficult to take action. 

There is a misconception about 
shooting down plane!. We have cer-
tainly given the necessarv .taI1iing 
orden tn ... - .- .. orce.. The stand-
~"b orders are there "'11th •• - \ir 
Force. 

Shri Hari Vishnu ){2math: (Hoshan-
gabad) ; Since you became Defence 
Minister, not in your predecessor',; 
tinlc? 

Shri Y. B. Chann: Certainly there 
are certain standing orders about 
these matters. But I certainly share 
the sentiment at the han, Member. 
Really speaking, it is the intention of 
Pakistan to provoke us. Whether we 
want to be provoked j,; really the 
question. 

811ri. Hem Barua: How yang do 
Government want to offer these argu-
ments that they fly very fast, we can-
not shoot them down, we do not have 
the machinery etc.? 

Mr. Speaker: Banerjee: 

Shri S. M. Banerjee (Kanpur): 
Has the attention of the hon. Minister 
been drawn to the news item in some 
of the leading Benglli newspapers to 
the effect that two Pakistani jets were 
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[Shri S. M. Banerjee] 

seen stationed in Mynamati, on the 
Tripura border, and that these were 
the planes which had flown over 
Agartala airport? May I know whe-
ther it is a fact that in this area there 
is a concentration of Pakistani planes, 
if so, what steps have been taken by 
the Government? 

Silri Y. B. ChavaD: For this, I will 
cr,rtainly require notice. I cannot say 
whether these were the two planes, 
but two planes did fly; there is no 
doubt about that. 

Sbri S. M. Banerjee: I have got the 
press cutting. 

Mi'; Speaker: He says he requires 
notice. 

Shri S. M. Banerjee: Not for this. 
The first question is whether these 
two jets which, according to the Min-
ister, came into our territory and 
flew low, were stationed in Mynamati. 

Mr. 5po.&1rer:. 'l'hat is exactly what 
he has an~:U1pr.ttd,. 1.1J._ l....._ .oa..nnnt Ray 
wt>-"",.er they wer~ there before tn"y 
\1.e"'-': over our terrItory. 

Shri Hem Barua: Will you please 
jirect him to make a statement afte!" 
he collects this information. 

Mr. Speaker: This information 
might be collected, if it can be done, 
whether there is concentration there 
and they came from there. 

Shri Y. B. Chavan: That certainiy 
we can do, but it is difficult to say 
from which place they came. 

Shri Maheswar Natk (Mayurbhanj): 
It is only in recent memory that our 
Canberra was l'hot down when it fI~w 
over Pakistan for a minute or so. Why 
is it that our Government is so very 
lenient that we cannot Shoot down the 
intruding planes even if they are over 
OUr territory for not more than (wo 
minutes? 

Mr. Speaker: Th-dt answer has been 
given. 
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Shri Y. B. Chavaa: In these matters, 
anti-aircraft gun is not the answer. 

(ii) ALLEGED HARRASSMENT TO THE 
PUBLIC BY THE POLICE IN DELHI ON. 

THE 26 .... AUGUST, 1963 
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